NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, ML.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 08.10.2021 (FRIDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App (AT) Nitin Singh Partho Bhattacharya | Akshay Bhardwaj
(Ins) No. 876 of Vs.

2020 Waves Bio-tech Pvt. Ltd.

2. Comp. App. (AT) Pitti Coal Company Ashish Chauhan Tanmay Thomas
(Ins) No. 943 of Vs. Apoorva Pandey
2020 Mahalaxmi Continental Ltd. & Ors. Anand Varma-R1 to

RS

3. Comp. App (AT) Brand Realty Services Ltd. Pankaj Agarwal Nishant Awana
(Ins) No. 958 of Vs. Devvrat
2020 Sir John Bakeries India Pvt. Ltd.

4. Comp. App. (AT) Niraj Jha Harish Katyal Gurmeet Bindra
(Ins) No. 198-199 Vs. Saurabh Kalia-R2
of 2021 Enkay (India) Rubber Co. Pvt. Ltd. &

Anr.

5. Comp. App. (AT) Gurudeo Exports Corporation Pvt. Ltd. | Rahul Gupta RK Gupta-R1 & R2
(Ins) No. 301 of & 3 Ors. Swaralipi Deb Roy
2021 Vs.

Akash Singhal
Liquidator of Amira Pure Foods Pvt.
Ltd. & Anr.

6. Comp. App. (AT) Punjab National Bank Pritam Bishwas Arjun Syal
(Ins) No. 419 of Vs. Shreyan Das-R2
2021 Multiwal Duplex Pvt. Ltd.

Through RP & Anr.

7. Comp. App. (AT) Wadhwa Rubber Kunal Madan
(Ins) No. 576 of Vs.

2021 Bandex Packaging Pvt. Ltd.




8. Comp. App. (AT) Hardwin Construction Pvt. Ltd. Jayendra Shah Akshat Khare
(Ins) No. 585 of Vs.
2021 ONGC Petro Additions Ltd.

Copy to: -
By order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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